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Development of airports in various States

2410. SHRI KIRANMAY NANDA:
DR. KANWAR DEEP SINGH:
SHRIMATI RAJANI PATIL:

Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Government has sanctioned any projects for construction of new
airports in different States particularly in Maharashtra, Uttar Pradesh and West Bengal,
if so, the details and present status thercof;, and

(b) whether Government plans to develop existing airports in various States of
the country?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) Yes, Sir. Government of India (Gol) has granted
'in-principle' approval to 14 projects: Mopa in Goa, Navi Mumbai, Sindhudurg and
Shirdi in Maharashtra, Bijapur, Gulbarga, Hassan and Shimoga in Karnataka, Kannur in
Kerala, Dabra in Gwalior, Pakyong in Sikkim, Kushinagar in Uttar Pradesh, Karaikal
in Pudducherry and Durgapur in West Bengal. Durgapur Airport has commenced
commercial operations on 18th May, 2015.

(b) The development of an airport is a continuous process and depends upon
commercial viability, technical feasibility, availability of land etc.

Announcement of new aviation policy

2411. SHRI MAJEED MEMON: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government is going to announce its new aviation policy, if so,
by when;

(b) whether the new policy is going to focus on improving connectivity within
the country and making flying affordable; and

(c) if so, the detailed report thercon?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) The Draft Civil Aviation Policy was initially unveiled
on 10th November, 2014 to address various issues related to the sector. The Ministry
invited comments/suggestions of the public/stakeholders/State Governments on the draft
policy. The responses have provided valuable inputs, on the basis of which certain
modifications have been considered after extensive consultations.



